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Ph. No.: (+91)-8527066461; 
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Action Taken Report 

Ref: Action taken report in compliance to the orders of Hon'ble NGT (PB) in OA 
no 22/2023 dated 09/01/2023 ofRajesh Singh Vs State of Madhya Pradesh. 

Hon 'ble NGT issued following instructions on dated 09/01/2023 in the matter 
of OA 22/2023 (PB):-

"In view of above, let a joint committee of Commissioner, Municipal 

Corporation, Bhopal, District Magistrate, Bhopal, DFO, Urban Forestry, 

Bhopal and State PCB look into grievances and take remedial action as per 

law" 

In compliance to the orders of Hon'ble NGT a joint committee is constituted 
comprising of following officials: 

1. Shri. K.V.S. Choudary, IAS, Commissioner, Municipal Corporation,
Bhopal

2. Shri. Alok Pathak, DFO, Urban Forestry, Bhopal
3. 
4. 

Shri Neeraj Likhar, Chief City Planner, BMC, Bhopal 
Shri Brajesh Sharma, Regional Officer, MPPCB, Bhopal 

5. Shri Kshitij Sharma, SDM, Kolar, Bhopal

During inspection concern site engineer of BMC Shri Gaurav was also present 
along with the details of the said colony. The joint committee of above officials 
visited the site Subhalaya Vihar, E-8 Extension, Bawadiakalan, Bhopal on dated 
04/02/2023. Some of the residents of the Subalaya Vihar colony were also present 
at the time of visit. The joint committee discussed the issue with residents and the 
observations recorded during the visit are as under. The Geographical location, 
photographs and visual observations were recorded.-

I) The Subhalaya Vihar colony is located in E-8 Extension, Bawadiyakalan. The
geographical location measured during the visit isLatitude 23.174051 ° and
Longitude 77.436852°. The copy of Google map is enclosed as Annexure - I

2) The colony is approx 50 meters away in west side of 24 meter main road.
3) The layout plan of the colony approved by Town & Country Department

Bhopal is enclosed as Annexure - II
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4) There are 05 major parks shown in the layout plan. Committee visited the parks

along with residents. Photographs of the visit are enclosed as Annexure - III
5) Committee visited the park for which petition is filed along with residents.

6) This park is located at the right side of the entrance of the colony and having

rectangular shape.

7) The BMC engineer informed the committee that as per layout the size of park is

592.66 Sq.meters and approx 1500 sq feet of south portion of the park was

encroached.

8) Committee observed that the encroachment is removed and some building

material was laying on the site. No construction activity observed at the time of
visit.

Action Taken 
_

9) Municipal Corporation, Bhopal Vide letter dated 2111012022 issued notice to

the encroacher to stop the construction in the encroached part of the park. The

copy is enclosed as Annexure- IV
10) Municipal Corporation, Bhopal Vide letter dated 2111012022 issued notice to

the encroacher to remove the encroached part or BMC will disrrlantle the

encroached part of the park. The copy is enclosed as Annexure- V ' -.

11) Municipal Corporation, Bhopal on dated 0411112022 dismantled the

encroachment and removed the illegal construction.

12) Municipal Corporation, Bhopal Vide letter dated 0411112022 issued notice to

the architect for approving the drawing Annexure- VI and vide letter dated

1611112022 suspended the registration of architect. The copy is enclosed as

Annexure- VII
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Kshitij sfiMu
SDM

Kolar, Bhopal
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Chief City Planner

BMC, Bhopal

K.V.S. Choudary (IAS)
Commissioner

Municipal Corporation, Bhopalorestry, Bhopal
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Google Image of Subhalaya Vihar, Bawadiyakalan, Bhopal  

(Imagery Date 17/11/2022) 

 

Annexure-I
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Photographs showing the visit of joint committee to the Shubhalaya Vihar Colony, 

Bawadiakalan, Bhopal in reference to OA No 22/2023 (PB) (Rajesh Singh vs Govt 

of MP)  Dated 04/02/2023 
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